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control and jts sensitive location makes
any troublc thete more than usually dan-
m.

Plir scveral months there has been sim-
mering discontent regarding the recruit-
m=nt policy of the State Government and
it has ly erupted in the Police firing
on Saturday in which a student has been
killed. Unless effcctive stepa are taken to
sympathetically deal with thr genuine
gricvances of the people of Poonch and to
generally redress the longsianding regio-
nal imbalances in the State of Jammu and
Kuhmir, there is cvery likelihood of the
siuation deteriorating further,

The State Goverminent will be well-
advised to appeint a judicial inquiry into
the Poonch incidents and also deal with
the deeper problems with sympathy and

expedition,
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MOTION RE: SITUATION ARISING

OUT OF RECENT COMMUNAL

RIOTS IN DIFFERENT PARTS OF
THE COUNTRY

MR. SPEAKER: Prof, Samar Guha.

PROF. SAMAR GUHA (Conwi):
1 beg to move:

“That this House do consider the
situation arising out of the recent
communal riots in differcnt parts of the
country.”

MR, SPEAKER: Motion moved:

“That this' House do consider the
situation arising out of the recent com-
munal riots in different parts of the
country.””

Prof. Samar Guha,

PROF. SAMAR GUHA: Mr. Speaker,
Sir, the subject that we are going to dis-
cuss to-day is & very sensitive onc_pnd
8 hours time has been allotted for it. 1 do
not know in what mood our friends on all
sides will participate in this debate, yhe-
ther it will be an acrimonious drbate
accusing one another, up,l):tm.bum
on one another, levelling allegations against
the former government of t

ill the problem

national -'Eupcﬁve and construce
t

d ; ary’ oheerval
T Awant to draw your atteation that.earlier,

by communal troubles or problems, we
wed to understand that there was scme
sort of trouble two religious cem-
munities like the Hindus and Muslims,

But, now, Sir, another blem which
has agumed rather a serg:: dimensicn
is the problem of the upper-castc Hindus
and the backward caste l!:lindu.t. That has
also asumed a kind of communal ten-
sion—communal problem-—in our countsy,
It has, further, becn aggravated recently
by what you ma call ‘the caste conflict’
by the issue on the rescrvation of jobs for
the scheduled castes and the tribal peaple,

Sir. before 1 go into the pﬂﬂﬂ:m on
how to tackle that, let us recapitulate for a
few minutes how this problem devolved
on us and why this ‘ﬁ:fo assumed the

as we find it to.day ? It is

known to all of us that the communal
blem or the conflict between the
indus and the Muslims is a legacy of the
British Imperialism passed on us; it was

known to that before 1gos,
if we go thi the history, we did not
find anywhere e ncwd ‘communal

instigation of the British Tmy lism, to
pursue their divide and , in 1905,
to counter the anti-partition agitaticn of
Bengal, the Mulims League was first
{omed: In Dacca by the Nawab of Dacca
for which Ra, 6 lakhs of moncy was given
‘That is how the communal riots started
in the country thereafter.

. skl;:' I come fr:lm Dacca, loglm, which
is known as a plague spot of communa-
lism. We had the hest of relations between
the two communities as & whole. But,
Sir, we know that when the communal
riots used to take it is known to all
of you~—perha cca was the centre of
headquarters. There were two h~.g' revos
Iudomz'dpnnies of Bengal and, whenever
there had been any revolutionary action,
some kind of killing or shooting of a district
magistrate or some kind of an official took
snd, within 12 hours, there were sets

of people by whom the communal riots
would start, This was the beginning, It
was cxperienced almost monthly, yearly
and innumerably, Wehad experienced this.
The communal virus that was injected into
our body-palitic and how it has assumed
and what it has assumed, its role, is all
known to us: the wornt feature of it, the
worst kind of it, we witnemed was, in the
days beforc and after tition, The
tragedy of it is that all cur national leaders
who were crying hoarse against commu-
nalism finally succumbed to the :sly pres-
sure of communalism and agreed to the
Elntiu'on of India ugr'rthc commlunal basir,
, afterw , mAnYy guilt rEtng

o rargition dlocovered & fiew word ecy.
1 ' fot it, The word ‘secularivm’ is
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nsthing but the admision of the guilty
coicience; there is no word as “sccula-
rivm'. [ d not now waal to dilate on it

But, Sir, that legacy of the British Im-
ialism is also the legacy of Partition is
still continuing. We , all our
leaders that if we acceped jon,
mw%ﬁwmmwﬂl settled

happened.
Communalism has taken the shape of an
ideological institution in Pakistan. Com-
munalism has become the political/theo-
cratic ideology of the State of Pakistan.
After liberation of Bangladesh we thought
that atleast in one part of our sub-continent
the communal problem has been given a
burial but, Sir, again that prol has
cropped up there.

Sir, many people some times felt wh
on the Floor of the House I was A
g:]:rl to nhc;h:muyw ﬂo!' i of

gladesh an issues of Bangiadesh.
T was misunderstood brafewofm;fmnds
from the minority community. It is not
known to many of you that 20 lakhs of
stateless minorities are roaming about in
West Bengal, Tripura and Assam. 'l'h?
hnebemdrhenwt&ombmtdnh. t
is not known to many of you because the
press also does not give anvlpublmty. The
minoritis are living the life of  serfi—
they have no political or economic freedom.
Horrible things have happend. I do not
want to create any sentiment in this House
but what I want to say is that because
regularly minorities are trckking into India
alonithe borders of West Bengal, Tripura
and Awam lakhs of people who are living
stateless, Our government does not waat
to give them citizenship and you do not
know that this is a potential kind of threat
to communal peace in our country,

Sir, I want to draw your attention onl:
to the fact that we are trying an
we will be t.rri:z’md it will be our regional
duty to see—I do not want to use the word
sscnlarism—a true nationalism does not
discriminate between any community but
if we are really true to our national
By g e DA T i A

e pro
State of Pakistan or the attitude of the
Bangladesh Government towards the
minorities at present, I am mentioning these
two basic aspects because they are the basie
gz!mnthl threat to our Indian nationalism.

knowing even that we have to take
bold and courageous steps to see that our
concept of natlonalism is not in any way
vidated by aty communal or
any caste consideration or any kind of
divisive consideration

Sir, with this preliminary observation and
agsin as a second prelim ol tion
'wane tn‘draw your atten nbmm
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statement afier Statement. try
to go to the Press, go to the , §O tO
the TV, bring isues on the ﬂoorofomc
fam? "Why should thess things hippen?
o
They hnn!nm gone into them. m
issues have not been h . Similar
is the with the Press, in to caste
conflict, the contradictions or the incidents

that are happening. We are very ha
with the constitution of the edul
Castes Comminssion, but we have not gone
into the basic issues. What is it that is
affecting the lives of the scheduled castes
and the tribals? That, we have not gone
into. But whenever there is one incident

It is known to all of you.

don’t want to mention. They posc as if
their heart is breaking for the harijans and
minorities. They cry hoarse. my
their heart is bleeding, They say, they have
& bleading heart.. .. ...

SHRI P, RAJAGOPAL NAIDU
Chittoor) : How can you say that their
blecding ?

isnot

PROF. SAMAR GUHA : Now, Sir
as 1 aid, in this country what we find is
this; ‘we don't go into the basic issucs, but
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SHRI YESHWANTRAO CHAVAN
(Satara); I have notsaid a word yet,

PROF. SAMAR GUHA :* Your face
gave an indication that I have utiered
some wrong word.

SHRI YESHWANTRAO CHAVAN :
T am speaking afier you.

PROF. SAMAR GUHA : T am very
bappy. Now, I want to
abott the communal riots. Is Aligarh the
only incident? - Hundreds and thousands
of vech incidents have happened earlier
also and these are ha ing now as well,
Are the atrocities on jjans a new
in our country? It is a social crime whicl
has existed for thousands of years and it is
the result of that.

Sir, what I was trying to im on the
hon. Members of this %lcn.-e that un-
fortunately the basic ismues relating to
minoritics, relating to Harijans ve
not been discussed by us in this House,
Only the communal happenings or atroci-
tics on Harijans have received the attention
of the House in a disproportionate way. I

we have constituted the ties
mision. I am afraid ,!.twillmthnl'::{
help, m)& utillllty at all. Wh;ge 1 will .
come to that later. setting
up of the Commission for Scheduled Castes
and Scheduled Tribes or reservation of
seats for them, will not tackle the real pro-
blem, mor we will be able to find a solution
for the ugly in the country, the
in the country that we
have today. As I said, it will not solve the
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was created. We have to welcome such
agitation from the minority community,
the Muslim  community particularly,
who have been the worst victims of parti-
tion; it is not the Hindus, but the Muslims,
who were the worst victims of partition.
We have to get rid of that psychosis. Their
leaders fled away to Pakistan and they
enjoyed all the power and everything, and

the others, the poor people, were left here. .
(Interruptions)

From that standpoint, whenever there
arc fundamental issues, we must see, how
and as early as possible, the political
distinction between the minority and
majority communities can be sorted out.

e can create an atmosphere, a socio-
cultural atmosphere and also  political
atmosphere—why I have used the word
‘also’, I shall tell that later—to create a
feeling in the country of oneness. We are
one, we are undivided; we may belong to
any community, we belong to India as true
sons of India according to the spirit of
Indian nationalism. In that perspective,
whenever there is an agitation from the
side of the minorities, we should welcome it.

_About the scheduled castes and scheduled
tribes, I am reminded of what Swami
Vivekananda had said....

SHRI NATHUNI RAM (Nawada) :
On a point of order. The hon. Member
is speaking at the top of his voice, but what
is the strategy being suggested by him in
order to eradicate this evil that has been
there in our society? How can we get rid
of the evil of untouchability and the attro-
(gltics? being perpetrated on the untoucha-

es?

MR. SPEAKER : There is no point of
order.

PROF. SAMAR GUHA: I had a talk
with the hon. Speaker; the communal
situation means both religious communa-
lism and caste communalism.

MR. SPEAKER: Prof. Gubha,
you have taken already 21 minuts, only
five minutes more,

PROF. SAMAR GUHA : Usually, the
practice is that the Member who initiates
the discussion on such a dehate gets half an
hour.

MR. SPEAKER 1 All right, I shall
give you halfan hour.

PROF. SAMAR GUHA : I do not
want to echo, but I would remind you of
what Swami Vivekananda said. He said:
e the upper classes go into oblivion; let
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the New India arise from the houses of
the tillers, from the houses of washermen,
from the houses of low castes and of those
whom we dealt with as shudras. There-
fore, if there is an agiation, even an excess,
from the side of the scheduled castes people
as the British used to name themes=,nd also
tribals and from the side of those under-
dogs and oppressed and suppressed people
who were treated as serfs for thousands of
years; we will welcome their agitation—
but not for political purposes. All of us
will welcome, and the country and all the
political parties should welcome the agita-
tion of scheduled castes and scheduled
tribes to assert their basic and economic,
politicals, social and cultural rights.

I want to know one thing: are we really
determined to see that these communal
incidents and class conflicts are blotted out;
are we capable and can we do it?  Yes, we
can do it, provided all of us —sitting here —
do not try to show our fingers there, or they
do not try to point their fingers here. We
must realise that we are all sinners, either
to-day or earlier. There is no qualitative
distinction between the sides, Earlier
there might have been some  sins.
To-day we might havej committed
some sins. But it is 2 matter of national
shame—what we have committed on mi-
nority communities shame for all of us. It
is a matter of national disgust for all of us,
It is most important to see whether we
will tackle this problem of the minority
communities and also the problem of caste,
from a national perspective. If we do so,
the first and foremost, crucial point is that
we have to take a pledge that we will deal
with all the communal issues and all the
caste issues —not from the party standpoint,
but from the standpoint of our national
objectives, (Interruptions) This is the pre-
requsite, if you really want to solve this
problem. If we do so, it will be possible
for us to create a national will — not by a
microscopic minority either of any commu-
nity or any caste—against hooliganism
or any kind of atrocity whether it comes
from this side or from that.

There are only a few criminals and un-
social elements taking advantage of certain
factors prevailing in our country, and of the
situation whenever there is any communal
or caste riot, In Aligarh, was it a commu-
nal or religious issue which was involved ?
There were certain conditions there.
Taking advantage of those conditions, the
criminals and un-social elements acteu.
What did we do? Immediately, we the
politicians tried to take advantage of the
position and to exploit the position for
party purposes and political purposes,
And there is a competition between one
another in issuing statements and in going
here and there and bringing the issue
before Parliament. We just point the
finger and say: “They are the criminals’’,



369  Recent Communal AGRAHAYANA 13,1000 (SAKA) Riots (M) 270

taking advan of all those communal
happenings and also  the atrocitics on
Harijans, It is the paliticians, I shovld
‘" say, who arc responsible and we have
been the instigators, We have been using
the communal situation as vultures and
rats, We have turmed into  political
vulturisions and  political raws. The
vultures always try to feast on thinqz.
When [ say “We the politicians™,
1 do not distinguish between myself
and other friends. We politicians try to
take advantage of every paolitical happening
in this country; and like political rats,
we try even to spread the communal virus,
and even comnmunal conflict between Hari-
jans and others, only for our electoral pur-
, and political purposes. We say:
“f{ere, the Harijans are with us; there, the
the Muslins arc with us; and
clsewhere  the castr  Hindus are
with us."  All these things are done with
political motives. If there is any criminal
y in the country responsible for the
communal qupeniams. it is the political
partics as & whole and the political system
as & whole. ‘The politicians have created
a climate out uf which this communal situa-
tion has come about,

MR. SPEAKER : [s it the pleasure of
the House to sit for five minutes more so
that Prof. Guha may be able to finish?

13 hrs.
SOME HON. MEMBERS: Ya.

PROF. SAMAR GUHA : If
we want to deal with communal
happenings  or cante conflicts
the firt pi uisite is this: can we
in this House pledge oursclves that we will
not view these comm ings or
caste from party standpoint or
politi lhnm but from the national
M t? by we create a national
. all over the country. (Iaterruptiont)
If we take this pledge we shall tackle this
issuc on a national ive, it is the
duty of the Prime Minister to revive the

EIH Integration d(:i:aua_t:ii. not inﬂle
wa ita society, but
the Na%oml Integration Go;mn:ahbmld be
revived and i

g:liliul or a political clement should
given icity by TV or radio or news-

B ymmhﬁddnd by the
Enﬁonal Integration Council, only that
should be given publicity. .

This is not cnough, Certain administra-
tive measures have to be taken, Firstly,
the office of 1.G. has to be created for each
state; it should be strengthened by intelli-

ce cells, In each state sensitive areas
ave to be may out; a list of anti social
elements, criminals has to be prepared.
The anti social elements, the criminals in
e el ke ol dvantag of
L ify it r vantage of it.
1::11: suggest that'there should be special
courts to rgv expalitiously communal
offenders and caste offenders. I willgoa
step further; even tive detention for
one or two months in the case of communal
or caste offender should be reintroduced
for that purpose. 1 am d to collec-
tive fine; it is a failure of the government
and of the political parties. 8o or go pe
cent of the people are peaceful; by
method you apportion the blame on
them; imposition of collective fine is absolu-
tely wrong idea. I am not going into the
-social and cultural and other aspects. In
our country culiure, art, music are & uni-
fying factor. When you hear Bismillah-
Khan or Bade Ghulam Ali Khan or Vilayat
Ali Khan's music, do we think that we are
hearing the music of Muslims or when
Ravi Shankar plays sitar and we hear that
music, do we think that we are hul'lnE“lhe
muwic of a Hindu. In India we have
developed such a wonderful cultural
synthesis, a wonderful synthesis in art.
But we have not applied our mind to the
basic igue. 1 will end by saying only one
thing, The minorities commission will not
do; the Scheduled Castes commission will
not do. Even rcmnio:d of seats 1::‘11!,:01
do; reservation is taken advantage a
few vested interests of the oppremed, sup-
pressed and depressed classes, T have
no time to explain it now, but it is
necessary for the Governdient to constitute
a Backward Clases Comunssion  waich
wili go into the problems ofeconomic hack-
waranms not ; the scheduled cautes, rot
of Harijan:, but of the minoritics also end
alwo go through the social and other cons-
traints that exist. On the bayis of thay, a
Backward Clames Commussion should be
immediately constituted. We have talked
& Int about the devel nt of backward
areas, The earlier Covernment or this
Government can point out thar these are
the - areas where Harijans or backward
commumitics arc there. But’ have they
taken up- socio-cconomic development
progeammes for tackling the basic issues:
and for their upliftment? We have not
that, -
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MR. SPEAKER : You have made the
point.

PROF. SAMAR GUHA : Yes, Ihave
made the poinr, 1 will get some time vor
reply aiso. I will again conclude by mak-
ing _an appeal to all the political parties
togive up behaving like political vultures
or political rats. Only then 1, will be postia
ble for us to tackle the communal and caste
problem in our country,

MR. SPEAKER : The House stands
adjourned ior lunch till 14.035 hra

13.07 hrs,

The Lok Sabha adjourned for Lunch till five
minutes past Fourteen gof the Clock.

—

The Lok Sabha re.asy mbied after Lanch at
ten minuies past Fourteen of the Clock.

[Mnr. SpeaxEm in the Chair)

MOTION RE : SITUATION ARISING

OUT OF THE REGENT COMMUNAL

RIOTS IN DIFFERENT PARTS OF
THE COUNTRY—ontd.

MR. DEPUTY-SPEAKER : Hon,
Mcmbzrs whose substitute mwtions have
been circulated and who desire to moveany
of them may send slips to the Table within
;? minutes indicating the serial numbers

the substitute motions that they would
like to mave. These subititute molions
will be treated as moved.

SHRI VASANT SATHE (Akola) : I
rise to participate in the discus ion on the
mtion mved hy Shri Samar Guha on a
subject which i« at once of a very serious
importand importance for the whole coun-
try.

The first and foremost point that I
would like to make i that&omnmd riots
have been takiog -place in owr coun
becawse of the chauvinist attitude ohﬁ
majotity commMuaity, brcause one thiny
that has to be ‘remembered i that
communal riotscan never take placein any

tyat thei of a smallminor
ity In the pre-independ period it
was taid that thi, was done at the instance
e

. » but after i

ence , if the majority commupity had adopt-
od a correct towards the minon
ties there nothave beenany recur-

En this context, I want to the blame

tdquarely a} the doar of who have

. i wih
eq L

Riota (M) s |

3‘5’“‘.2‘&'.33“ ml!:'ﬂ'd hhpl:'io:"
ra or us. L
that they to the  Aryan race,
which wes superior tc all other people |
und races in the world, and he inculcated
that fanaiiciim into themings of the ytm_n%
people of Getmany. Rimilarly, Mu'st
also  started the Fascist movement in
Ttasy, which in its very meaning ‘ibwill

tical party repre cniing a nationalis

m&m against socialism and communism,
Thisis the meaning ofthe woid*‘Fascism™,
Tt was started in 1922 by the people who
Came (o er in [ialy, the Fascist Pariy o
Italv, by violent means, and it died only
n 'g43 with the defeat of Favci-m, of
Italy and Mussolini.  So, the base chars-
creristic of Facci.m is chauvinism, narrew
secaron religious fanaticism, which is incul-
cated an the minds ol the people,

The second characterisiic i: 10 crenie a
fanatic cadrs of people and (0 give para-
militar~ training. If you ser, the RSS
cult was based em the Hindu savkhavada
fanaticism inculeated in the minds of the

who were  caught young.......

AN.HON. MEMBER . You havr been
& member of that,

SHRI VASANT SATHE . 1 have wll
you before that. That is why 1 can say
with Knowledge. It is to caich them
young inthe name ofsport..; thev cdmeand
and they are tt-!dallt?fcm' historical stories
enti.cly luaded in favour of one religion,
one community, agains other communi-
ties, against Gandhi, against Nehru, against
everyone and, then, brain.wash  them,
make them fanatics with blinkers on.

When such a greoeration i created,
what you see is Navmans in Aligach, It
f.mot that Balasasheb Deoras or Subra-
maniam Swamy or somebody has to give

an order. What huh?mﬂl in Aligarh

who
hich is headed Shri
Wmﬂ wlywho,‘dmiw zib:!!:ma:l
Bibee: Sor 0 e can rske an Slre
] no one cAn e an ticn
that * are bimsed, What do they :ﬂ,’
n come

they
i P vrad thatand
i

IOn_ﬂRm first page, they say @

- * Even sfier. two week: of the major
events we felt that the stuation was stilf-
tenise. This ishecause the di-tarbamces
of Octvber 5, were not an bolated and
spOpianeous. .
batred

of commume!




